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je c t  im plem ented w ithout fu rth er loss 
o f  tim e so that the econ om y o f  the 
i^ackw ard State m ay get a boost for 
developm en t. T h ey  should  a lso take 
im m ediate steps to  start w eek ly  cargo 
s tea m er serv ice  w ith  coord inated  road 
transport serv ice  betw een  Calcutta 
an d  K arim ^anj w h ich  w ill serve 
Tripura, Cachar, M izoram  and ad
jo in in g  areas w h ich  are n ow  very  
l!>ackward and neglected.

T h e  R ailw ay M inister is here.

M R. S P E A K E R : That is not the
practice. It is open  to  him  to answ er 
i f  he wants I cannot com pel him to 
answ er. t •

SH RI JY O T IR M O Y  BO SU ; The 
R a ilw ay  M inister w anted  to m ake a 
s ta t e m e n t  but because he thought 
that th is  w ill com e up after lunch, he 
had gone. D on ’t you  recogn ise Mr. 
Sheo N arain as M inister?

MR. S P E A K E R : The rule is : i f  the 
M in ister wants to answ er, he m ay 
answ er. I cannot com pel him.

SH R I JY O T IR M O Y  BO SU : 
-wants to  answer.

H e

MR. S P E A K E R : I do not know . Dr. 
Subram aniam  Sw am y.

( i i )  A p p o i n t m e n t  o f  a n  A i r  A c c i 
d e n t  I n v e s t i g a t i o n  C o m m i s s i o n

DR. S U B R A M A N IA M  S W A M Y  
(B om b a y  N o rth -E a s t) : Sir, I am
qu otin g  from  a new s item  in the 
T im es o f India yesterday ; G ov ern 
m ent has reversed its decision  to  set 
up an air accident investigation  com 
m ission. I should lik e  to  point out 
that air crashes have taken p lace in 
the last fe w  years and finally it was 
fou n d  on  inqu iry  that the hum an 
fa ctor  was the m ost im portant. I 
have in form ation  w h ich  tends to  su g - 
^ est  that the m ain reason  w h y  these 
crashes take p lace  is that sen ior e x 
p erien ced  pilots are corn erin g  m ost

O f the flying hours because by  this 
they enhance their pay packets and 
ju n io r  p ilots are com pla in ing  g rea tly  
about this. M ost o f  the safety  reg u 
lations o f_ jy ie  International C iv il 
A viation  O rganisation are being flout
ed in the Indian A irlines and the 
sen ior  officersi (continue to  functi<ijri 
as i f  it is a private airline. T here
fo re  I urge a thorough  probe  in to  it 
and the am ount o f  tim e being m ade 
available to pilots w ho fly aircraft. 
S^nce the advent o f  the airbus, sen ior 
I^ilots are flying airbuses fo r  about 
50— 60 hours a w eek on d  it is a clear 
v io lation  o f all regulations. Ju n ior 
pilots are not getting  b eyon d  the 
flight o f  som e aircra ft; they are b e 
ing m ade to fly  lo ca lly  and are  g ross
ly  underutilised. F ly in g  passengers 
should thank G od  that m ore crashes 
are not taking place; G od is k ind to 
this cou n try  even i f  w e  are  not k in d  
to  ourselves. I th ink  a thorough  
p robe  into the m anner in w h ich  
flights are being  scheduled and the 
a llocation  o f  tim e fo r  pilots w ill re 
veal that the Indian A irlines is fu n c 
tion ing  in an anarchic m anner and 
a thorough  probe  is necessary.

SH RI JY O T IR M O Y  B O SU : I h ave  
given a short notice  question and a 
call attention  on  this issue.

M R. S P E A K E R : O n ev ery  su b ject
you  have got questions. W hat am  
I to do?

SH RI JY O T IR M O Y  B O SU ; If a 
short notice  question had been  ad
m itted, it w ill  com e up and rep ly  
w ill  com e. U nder 377 no rep ly  is 
there.

( i ii)  W o r k i n g  o f  T e x t i l e  C o r p o r a 
t i o n ,  M a d h y a  P r a d e s h
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